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[No, hon. Member dissented.]

THE DEPUTY CHAIRMAN:
Permission to remain absent is gran-
‘ted.

There is one more small item.

THE MINISTER OF COMMERCE
WITH ADDITIONAL CHARGE OF
THE MINISTRY OF LAW AND
JUSTICE (SHRI SUBRAMANIAN
SWAMY): Madam, we should wish
Shri Karanjia speedy recovery.

THE DEPUTY
We wish him speedy recaovery »0
that he.can come and take oath.

Now, there is a Paper to be laid
on. the. Table.

——— \

> PAPER LAID ON THE TABLE

The Post, office Deposit
(Amendment) Rules, 1991

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE AND THE
DEPUTY MINISTER IN THE MINIS.-
TRY . OF' EXTERNAL/ AFF
(SHRI DIGVIJAY SINGH). Madam,
I beg to lay on the Table, under
sub-section (3) of section 15 of the
Govetnment Savings Bank Act, 1878,
a copy (in English and Hindi) if the
Ministry o fFinance (Department of
Economic Affairs) Notification G.S.R.
No. 18(E), dated the 8th January,
1?91 publishing the Post Office Recur-
ring Deposit (Amendment), Rules,

1981. [Placed in Library. See No.
L2119, ;
THE DEPUTY CHAIRMAN:

Now, Mr. Shiv Shanker please.

SHRI P, SHIV SHANKER (Guja-
rat): Madam Deputy Chairman, at
the outset,.... .

- THE DEPUTY ‘CHAIRMAN:
Mr. Shiv Shanker, I am sorry, Mr.
Rathwa is there. I thought he was
not there. This is because of the
change in the seating arrangement. I
-was looking,-for him that side and
he turns out to.be this.side,
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THE MINISTER OF COMMERCE
WITH ADDITIONAL CHARGE OF
THE MINISTRY OF LAW AND
JUSTICE (SHRI SUBRAMANIAN
SWAMY): you are disoriented.

THE DEPUTY CHAIRMAN:
The House is disoriented. Not me,
Mr. Rathwa to lay the Report of the
Railway Convention Committee now.

REPORT OF RAILWAY CONVEN-
TION COMMITITEE
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DISCUSSION ON GULF WAR AND
ADOPTION OF ; RESOLUTION
THEREON—Contd.

SHRI P. SHIV SHANKER: Madam
Deputy Chairman, let me, at the very
outset, extend my sincere compliments
to President Gorbachev for his eight-
point peace plan for the settlement
of the Gulf crisis. I also -congratu-
late President Saddam Hussain for
having accepted the proposals of the
Soviet President. I have no doubt
that in the Resolution that we have
agreed to pass in the House today,
we will make sufficient - provisipn
for our compliments and eongratu-
lation for these proposals which
have -found acceptanece. I am also
confldent that the world community
at the United Nations will seize this
opportunity and see to it that these
proposals are -accepted by the Allies,
particularly, the TUnited States of
America.

Having said this, I would like -to
make gne point clear, In fact, it is
so obvious. Nobody has . any doubt
about the result-of the war. I am
sure, even President Saddam Hussain
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knew what was to be the result of
the war. This'.war, yo. doybt, pro-
duces a ' treinendous;eeonomic arisis
in its fal] out, It will have tremen-
dous repurcussions. ‘But I would
not like to go into those details at
thi¢ stage. But we should 'be con-
cerned about "four upects which: I
have tried to list out. ' It should be
a matter of condern to all -of us.
Before mak.mg my submisgiong .on
these aspects ‘I would - prefer
to list them out first, 'This ‘war
has taken - . g - dimension. which,
in my view, firstly has given an
impression that there is an erosion
in the effectiveness and the credibi-
lity of the role if the United Nations.
Secondly, in an emerging unipolar
system; in the wake of the cessation
of the cold war, an impression is
gaining that the United States has
become an international policeman.
thirdly, an 1mpress1on is going round
that there is erosion in the effecti-
veness of the non-aligned movement.
Angd lastly, there is 5 clear impres-
sion that we, the Indians, are depar-
ting from the well accepted chosen
path of our foreign policy.

SHRI] MOHAMMED AFZAL alias
MEEM AFZAL (Uttar Pradesh): Not
Indians, but the Indian Government.

SHRI DIPEN GHOSH: You do not
say ‘Indians’

SHR] P. SHIV SHANKER: 1 am
saying ths because you should not
forget an issue which had heen raised
sometime back. I am not going into

it, I never wanted to go into it. but-

the order that-was passed was in the
wake of the occupation of Kuwait by
Iraq and the preparation by the
United States for the military action
started since then, and we have al-
lowed the refuelling of those trans-
port systems which were carrying the
military weapons. Let us not forget
al] these things. I am not going into
it, let ug not go into those issues. That
is why generally, I said let us not
blame this or that Government. Where

the Government of. the day has to be
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blamed, I am certainly going to blame
it.

SHRI DIPEN GHOSH: It is not the
question of refuelling. If the ques.
tion is deviation from the policy of
peace and non-alignment, obviously
a Government bag to be blamed,
nét’ the people -of the country. You
used the words ‘we, Indians’, but the
Indiang are not deviating, Thousands
of Indians are parading on the streets
of our country.

SHR] P. SHIV SHANKER: My
friends will agree with me that
whatever ‘A’ Government does, im-
pression abroad will be gua. India.
That impression, sophisticated impres-
sion wil] not go that Indians are
different from the Indian Govern-
ment, Let us be very clear about-
it. I have put it in a generic term.
Let us not stand on the technicalities,

SHRI MOHAMMAD AFZAL -alias
MEEM AFZAL: What is going on in
Pakistan? Whatever the Pakistan
Government is going, people of Pa-
kistan are not with the acts of the-
Government. (Interruptions) Simi-
larly, whatever Saudi Arabia is do-
ing, Arabs are not agreeing with that.”

SHR1 P. SHIV SHANKER: I will
subgtantiate every word that I have-
said. I would stick {p my gun. -

SHRI M, S. GURUPADASWAMY:
Will you yield for a minute? I willl
only say that when this request came
for refuelling before, the Prime -Mi-
nister, V..P. Singh it was rejected.

SHRI P. SHIV SHANKER: 1 said,
the impression is going round. 1I.
very categorically sa1d an impreseion
is going down. .

SHRI DIPEN GHOSH: Do Not use
the word ‘Indians’. The other dey
there was a news item .

(Interruptions). Durmg the Vxetmm
war, US warships were allowed for
refuelling, repairs, etc, at the Cochin
shipyard durmg M:rs Gandhi'a 8-
gime.. - -
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SHRIMATI MARGARET ALVA: So
what? )
SHRI DIPEN GHOSH. It ig on re-
cord.

SHR] P. SHIV SHANKER: I am
saying something and you are saying
something else... (Interruptions)...

| -

SHRI GURUDAS DAS GUPTA: It
is only breeding darkness. He is
doing a tightrope walk. I understand
hig difficulty but, despite his. difficulty

he should be categorical and he
" should not be doing this tightrope
walking,

‘SHR] P. SHIV SHANKER: I have
never done it, I am sorry that my
friend says so, but whatever I have
said, I have not done any tightrope
watking, I' have made my posi-
tion clear.

SHRI DIPEN GHOSH: US warships
were allowed during Mrs. Gandhi’s
regime ... {(Interruptions)...

SHRI P. SHIV SHANKER: So many
things happened ... (Interruptions )..

SHRi DIPEN GHOSH: Mr. Moyni-
han has gone on record.. (Interrup-
tions). Electronic equipment was al-
lowed to be set up during the Indo-
China was ... (Ieterruptions) ...

THE DEPUTY CHAIRMAN:
Mr. Dipen Ghosh, you will also be
getting your t{ime to speak and air
your viewpoints. Let the discussion
go on_ in a harmonious wutmosphere,
very orderly,

SHRI DIPEN GHOSH: But Indians
cannot be blamed. The Indian Gov-
ernment, yes, Whether Indira Gan-
dhty Government, Rajiv Gandhi’s
Government or this Government.

THE DEPUTY CHAIRMAN: You
can, wait. You are permitted to air
yoiur views when your time comes,
Let Mr. Shiv Shanker speak now.
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SHRI P. SHIV SHANKER.
Madam 1 do not like people trying to
say that at no point of time anybody
has not made mistakes, including those
who are pleading herz... (Interrup-
tions) ..,

THE DEPUTY CHAIRMAN: Now he
is throwing a lot of light!
... (Interruptions) ...

P. SHIV SHANKER:
Not me! 1 have never thrown my
light on anyone. My colour is such
that it cannot throw any light!
... (Interruptions) . . .

THE DEPUTY CHAIRMAN: He is
always in the limelight!

SHRI P. SHIV. -SHANKER
Madam, therefore, no purpose wili be
served By trying to blame each other
on a serious issue like this. I was
speaking in the context of the Guil
crisig ang the impression that is going
round. 71 refer to it and would like
to expatiate these issues in greater
detail.

Madam, in this crisis one thing has
emerged as how forcical the inter-
national system is: One set of morals
is superseded by yet anothep set of
morals which stare in the face of the
Unifed Nations, and, in my submis-
sion, the Uriited Nations hag become a
vesry helpless spectator. Nobody jus-
tifles the occupation of Kuwaif by
Iraq. But the question that has to be

A



1713 Discussion on Gulf

asked ig has not this war transgressed
the contents of Resolution 678 of the
Security Council? In gimple terms, the
Security Council had ordeined that it
should be the vacation of Kuwait per
se, but now the war has spread to
entirg Irag. What all is happening
today is what the United States desires
to destroy the Iragi power.

This impression is clearly confirmed
by the State of the Union Address da-
ted 20th January by President George
Bush when he said, and I quote:

“We do not seek destruction of
Iraq, its eulture or its people. Ra-
ther we seek an Irag that uses its
great resources not to destroy, not
to serve the ambitiong of a tyrant,
but to build a better life for itself
and itg neighbours”

The British, in my submission, had
been more candid. It was on the
27 of January that the Defence Secre-
tary, Tom King, told the BBC that the
coalition parties’ aim went beyond the
liberation of Kuwait. Naturally, it
means that the United States and iis
allies seek to re-impose -the control
over the Middle-East. The war is
not confined to vacation by Iraq of
Kuwsit itself. There seem to be
certain farther designs. Those de-
signg ave to see that the entire control
is gained in the Middle-East so that
the oil economy could be at the behest
of the United States and its allies.

I have no manner of doubt that
after this war the moparchies in the
Middle-East will evér continue, and
the situation will develop in such a
form that perhaps the interpational
community will have to face much
more problems than what confront us
today. That is why, when I started
1 saig.that the United States was usur.
ping the position of an international
policeman, Unfortunately, there seems
to be ng adequats or there seéms to
be inadquate protest from any quarter
whatsoewer againgt this action on the
part of 12 Unteg States.
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If we slghtly go into the background,
Madam, we will find that the Ameri-
can design to interveme in the Gulf
was not the result of the vote by the
Security Council or the international
community. It was Washington
which decided ‘the date, rhythm, bot-
tom-line of the attack itself. If we,
usefully recall, it was on the Tth of
November that President George Bush
went to the extent of even asserting
that they could take action against
Iraq under Article 51 of the United
Nations Charter on the representation
made by the Emir of Kuwait. I am
not very clear how, after three months
of the occupation of Kuwait, Article
51 could have been invoked by George
Bush.

And if I correctly recall on the
next day the Secretary-General of the
United Natians repudiated this claim.
He said when the Security Council
is seized of the entire issue, the
United States unilaterally cannot
take action in any form. But, un-
fortunately, the situation, as it has
emerged, has ultimately come to a
pass where the United States which
was obviously preparing itself to
punish Irag right from the 2nd of
August of 1990, has seized the oppor-
tunity and gone ahead based on the
Resolution €78. The  Secretary-
General in his press interview to the:
Ttalian Weekly, PANORAMA, which
was published on 28th January, had
to go on record to say that the war
was not the war of the United Na-
tions against Irag, but added that
they ‘only gave the pemnission for
the war and the Security Council had
mebely gone on record to give- the
permission. -~ It is a very strange
position.” If thiy is the state of affairs
where the BSecurity Council -has to
merdly, give permission for the'pur-
pose of ‘the war particularly in the
developing unipolar- sysiam, which
has emerged in the wake of the cesa-
ation of the cold war, I have a fear
that- one- pation will assume. the
pesition .of _an international police-
man and would bully any nation in
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the world and will dictate everything.
Now, what happens is that even the
technologies will have to be received
from one nation. This is a very pecu-
liar situation to which we have come
to and it is this situation which has
side-tracked the Soviet Union and
is making the non-aligned movement
totally helpless and the world situa-
tion to fall in the grip of one nation.
(Interruptions) I said one nation, I
have not used any bad word. This,
in my view, dhould be a concern for
the world community. It is not just
the question of Iraq today. Ag I said,
I have grave doubts about the very
existence of various Governments in
the Middle East itself. This is going
to be the fallout. And the manner in
which the Indian Government has
cowed down itself gives an impres-
sion as to where do we stand. What
has happened to our non-aligned poli-
cy? The assertiveness with whidh
we used to approach the international
community in resolving the issues
was not 'seen. We used to seize the
opportunity for the purpose of re-
solving the issues. Now, where aie
we today? I am just asking myself.
Is it because the United Nations has
assumed the position of an interna-
tional policeman that we are coming
down on our knees? What has hap-
pened? This is a matter of introspec-
tion for us. It is a matter of great
concern. With slight details which I
will give at a later stage, if India
éould behave in this form, I am sure
no nation in the third world can
stand up. In the developing world
the nations look at us, not that we
would like to usurp the leadership,
but we certainly had been guiding
the destinies of the various nations
for a world order which reigned in
peace on this hemisphere. But it
this is not going to happen, I am
sorry to say that things will be much
worse. As I said this questlon or
this situation ralses serious problems
m the unipolar world which might
ultimately negative .the entire alter-
native sources of supply of tech-
nology system itself. What had been
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the behaviour of this international
policeman? Has America not acted
every time to suit for its own inter-
ests? Let us just go into the past.’
Why is it when Gaza strip was occu-
pied by Israel action was not taken?
What happened to the resolutions
of the United Nations at that time?
What happened to the West Bank
portion, Madam, at that time? Why
did not the United States seize the
opportunity for the purpose of acting
and seeing to it that the balance 1s
maintained in the Middle East? Why
is it that the moment Kuwait was
occupied by Iraq, the preparations
for teaching lessons to Iragq were
taken up. As I said, I am not for a
moment justifying the occupation
of Kuwait by Traq. All of ug are
very clear in our minds that what-
ever may be the past, whatever may
be the claims of Iraq, Iraq should
not have occupied Kuwait. If we
just go into a little past the United
States of America invaded Panama.
With what justification? Equally
Granada. They toppled Allende and
supported the apartheid regime of
Africa. They got Mandela arrested.
Thig is a matter of history. They
supported the corrupt dictatorship
regimeg of Maroos in Philippines and
Pinochet in Chile. This very Unifed
States of America supported Saddam:
Hussein in the war against Iran, What
is the rationale? To me it appears
that there is no other rationale ex-
cept their own interests. That s
why I said I have a fear - that e
time might come when every country
in the world may have to live at the
mercy of the United States. A situa-
tion rmght develop in that form
and it is this which must cause more
concern to us. If we have to learn
any lesson from Gulf crisis, it is this
which is most important.

Just hardly about two years in offl-
ce, President Bush has committed the
United States forces to intervene in
the foreign countries on quite a few
occqssions. Let. us remember on this
occasion, the " deployment ‘af U.S.
planes over “Philippine’s air bases to
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protect President Aquino from a mil-
itary coup, in an almost casual de-
ployment when George Bush  was
discussing much more serious matter
with President Gorbachev in Malta.
Let us recall, the invasion of Pana-
ma, the landing of U.S, marines in
Liberia, to free the western civilians:
and a similar exercise in Somalia;
all within two years. Have there not
been military incursions by the Uni-
ted States in these countries during
tice regime of President George Bush?
What is their record? Are they fight-
ing for justice? And they call it the
new international ‘order, What type of
new international order they would
like to have in this world—the world
at their dictates, the weak countries
to totally subjugate themselves at
the will and pleasure of the United
States? As I said—I will repeat it
again—I am not, for a moment, sup~
porting, in any form, the action of
Iraq in occupying Kuwait, notwith~
standing the fact that Iarq ang Presi-
dent Saddam Hussein had been con-
sistent friends of India. Let us re-
member how he supported us even

during the Bangladesh war. He hed
been consmtmtly with us and so0
much so that in spite of this Govern-
ment committing the mistakes—which
I am going to refer—devieling from
our chosen path, Iraq has requested
that we should protect their inter-
ests in Egypt. What a great confiden-
ce! (Interruptions).

SHRI CHATURANAN MISHRA:
At the same time, Iraq protested
against the refuelling. Please refer
to that also,

.SHRI P. SHIV SHANKER: I will
.come to it in a different form.
(Interruptions),

SHRI V. GOPALSAMY (Tamil
Nadu): Running with the hare and
hunting with the hound is the policy
of the Government and of your party.

SHRI P. SHIV SHANKER: That
‘js all right. What had been ‘your
'poIicy? Do you want me to say that?
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I am sorry, don’t provoke me, I re-
fuse to be provoked. (Interruptions).-

Madam, I was trying to say about
the ineffectiveness of the NAM. I am
sure the non-aligned countries could
have unitedly stood up immediately-
after the 2nd of August to exert our
pressure on both Irag and the United
States. I have no manner of doubt
that we would not have faced, the
situation which hag now.come to pass
and whidh we have to face. J am.
not blaming anyone. But history is
replete with instances when we
Indians took the initiative on all the
occasions when there were problems
in the international community. What
is it that we have done? I dm not
blaming X Government or Y Govern-
ment. But after the 2nd of August
1890, as was said by my friend Mr.
Gurupadaswamy. Having regard’ 'to
national interests, we have seen that
our people are repatriated from there.
Are we satisfied to perform our duti-
es to that extent?

SHRI PARVATHANENI UPEND-
RA (Andhra Pradesh): One and - a-
half lakhs were repatnated Un-
precedented. .

SHRI P. SHIV SHANKER: Even
if you say five lakhs or ten lakhs.
Are you satisfied on the mere re-
patriation? Could we not have been
more active? Could we not have mo-
bilised the entire non-aligned move-
ment? Could we not have raised our
voi¢e? - |

SHRI PARVATHANENI U‘PEN-.
DRA: We have protected the lives
of one and- a half hkhs of - people.

.. (Interruptions) . .

SHRI P, SHIV SHANKER: Mr.
Gurupadeswamy has very - rightly
said—and I have noted his words—
“that our voice ig not heard anywhere
today,” very rightly so. It is not heard
today because of the pursuit of wrong
policies. (Interrupﬁon) 1 will
say from. November, 1peg. You mis-

' du-ected yourself You becamie dir-

DY ki
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ectionless. The entire foreign pulicy
has been misconstrued, misapplied
and misimplemented. We were not
interested in the world order that
emerged in the wake of the guid-
ance that was given by Pandit
Jawaharlal Nehru, should continue.
You were not interested in it. Some
distortions you wanted to develop.
And that is why the Government of
India became directionless fo,r prac-
tically more than a year.

SHRI T. A. MOHAMMED SAQHY
(Tamil Nadu): Now you are the
director. You have a director, an
actor and an actress, ... (Interrup-
tions)..,

SHRI P. SHIV SHANKER: Since
Jou are provoking me, you have to
{isten to me. It is only when Shri
Rajiv Gandhi as Congress President

raiging the matter and bhe
stirred the conscience of the Gov-
ernment, it is only then that the
Government started acting, otherwise
the Government was not acting.

SHRI DIPEN GHOSH. Washington
had taken the decision not to pursue
it. ':""

SHRI P. SHIV SHANKER: No, I
never wanted to be provoked. A
question was asked of me...

SHRI DIPEN GHOSH: Have you
noted the statement of the External
Affairs Ministry ‘spokesman that
Washington has decided to stop re-
fuelling? Washington-Rajiv Gandhi-
Chandra Shekhar is it a triangle?

SHRI P. SHIV SHANKER: Mr]
Dipen Ghosh, the difficulty with youg
is that you look at it from a narrow

party angle. ... (Interruption)... You q

provoked me.... (Interruption). .

SHRI DIPEN GHOSH: Ask the ;
Government which you are support-
ing. The External Affairs Ministry
spokesman stated that Washington
had taken the decision, I will re-
peat...

. SHRI PARVATHANENI UPEND-
RA: It is only the pressure of public
opinion, and not Rajiv Gandhi, which
made them take the decision.

[ RAJYA SABHA ]
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SHRI P. SHIV SHANKER: On the
contrary, I would say that you are
a docile people. It is only when Shri
Rajiv Gandhi raised the issue and
fought back, it is only then that the
Government started aking action.
And I would like to say that because
of this crisis and the developments
that have taken place after this
crisis, the impression has gone down
that we are no more non-aligned.
This impression is there because of
certain reasons which I am {rying
to put forth and 1 expect the Gov-
ernment to clearly come out with a
statement to repudiate their actions
and to reassert the well-accepted non-
aligned policy of India. ... (Inter-
Tuption) ...

SHRI CHATURANAN MISHRA: I
am asking the Government and you
also ask them to make an apology.

(Interrugtion) ...You also  ask
them to apologise. Because of them
we have been humiliateq in the world.

SHRI P. SHIV SHANKER: No,
this is not the case.

SHR; DIPEN GHOSH. Ask the
Government which you are support-
ing, which is denigrating the country.

SHRI P, SHIV SHANKER: Our
views are well known on this issue,
The Congresg Working Committee has
passed a resolution categorically and
more than once the Congress Presi-
dent hags made the matter clear, Now,
the point is that, ag Mr. Gurudas Das
Gupta hag very rightly raised, the
refuelling of the military transport
aircraft has given rise to a lot of
doubts in the minds of the Indian peo-
ple and the international community.
Thig is thé most shameless thing that
could happen. This hag undoubtedly
brought down our prestige, our honour
in the international community. I
would expect the Government to cate-
gorically repudiafe their action as
honest people, because it hag often
come in the newspapers ang the maga.
zines that the Prime Ministey is a
forthright person. T expect of him to
repudiate and, ag Mr, gaid,
offer apologies to the nation. Secend-
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SHRI CHATURANAN MISHRA:
the Prime Minister said...

SHR] P. SHIV SHANKER: You say
whateves you want to say,

SHR;] CHATURANAN MISHRA:
The Prime Minister should come to
the Parliament and offer apologies.

.SHRI M. M. JACOB (Kerala): It
wag the decision of the V. P. Singh
Government at that time.

SHR] P. SHIV SHANKER: Second-
ly, we would also like to say that
these are the incidents which had
sent very wrong messages, I referred
to. the firs{ incident, The secong in-
cvident is, on or about 18th of this
month in the wake of the heavy civi-
lian casualties in Iraq, when a meeting
of the Security Council wag summon-
éd and the issue was whether the
Beeurity Council should have the dis-
cussions in a closed-door meeting, on
such an occasion why India abstain-
ed from voting. Why is it that they
did not vote for an open discussion?
Why did they clandestinely agree for
the closed-door meeting of the
Security Council by abstaining from
voting ? Thirdly, all of us might
usefully recall that vice-President
Quayle had gone on record that, “In
an event of necessity we will not
shirk the use of nucleay weapons”.
And Mr, George Bush is also repor-
ted o have saig that the United
Stateg reserves the right fo have re-
course to limited nuclear weapons,
Why is it that India has not raised its
voice against it? Why ig it that we
have not condemned thig statement?
Have we succumbed to a situation
where the nuclear weapong have to be
used on this hemisphere? What has
happened? All our efforts thdt we had
been making, all our proposals,.. .,

. SHRI GURUDAS DAS GUPTA:
The negotiationg were done by Mr.
Subramanian Swamy.

1.00 p.a.

SHRI P. SHIV SHANKER: Fourth-
ly, there is a dichotomy. The Pes-
‘manent Representative of Indig in the
United Nations has openly come out
in say that this war is the war of
the United Nations...
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SHR] ATAIL, BIHARI VAJPAYEE
(Madhya Pradesh). No, no,

SHRI P, SHIV SHANKER: He said
it, It was telecast here...

SHRI ATAL BIHARI VAJPAYEE:
He said just the opposite.

SHRI P. SHIV SHANKER: The
Secretary-General said the opposite...

SHRI ATAL BIHARI VAJPAYEE:
No, please check your facts.

SHRI P, SHIV SHANKER: I am
checking my facts. Our Permanent
Representative, My, Garekhan—1 do
not want to use his mame; it jg not
fair—had saig it, that thig is the war
of the Uniteq Nations.,,

SHR] PARVATHANEN]I TUPEN-
DRA. Shame, if he had said it.

SHRI P. SHIV- SHANKER: There-
after, the Secretary. General—I have
already referred to it—said that this
wag not the war of the United Na-
tions, we had only given permission,
that the Security Counci] had only
given permigsion...

SHR]. PARVATHANENI
DRA: Authorised.

SHRI P. SHIV SHANKER.: What is
the foreign policy we gre following?
What type of approach are we follow-
ing? Are we that hayware? Ig there
no cohesion? These are the matters
on which the Indian .people and the
internationsl community expect that
there should be a clear approach. And
I have no manner of doubt and I
would again stress, that the Indian
Government must not only offer pro-
per explanatiohg but also apologise to
the nation and the internationa] com-
munity for the wrongs done to the
netion end the international commu-
nity. Having said that, I would stress
that the resolution which we are
‘going to pass has to be a very com-

UPEN-

, rrehensive resolution which not onhly

condemns the state of affairs in the
Gulf 'whish i the creation of #lie Uni-
ted States and its ames,.but also
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takes care of the future of these coun-
trieg after the war so that a durable
peace prevailg not only in the Middle-
East but all over the world. Thank
you.

THE DEPUTY CHAIRMAN. Fur-
ther discussion on the Gulf gituation
will be resumed at lunch at 2.30.

The House standg adjourneq for
lunch,

The House then adjourned
for lunch at three minutes
past one of the clock,

The House reassembled after lunch at
_ thirty-three minutes past two of the
clock, THE VICE-CHAIRMAN (SHRI
M. A. BABY) in the Chair,

ANNOUNCEMENT RE. GOVERN-

MENT BUSINESS FOR THE WEEK

COMMENCING 25TH FEBRUARY
1991

THE MINISTER OF PETROLEUM
ANp CHEMICALS AND PARLIA-
MENTARY AFFTARS (SHRI SATYA
PRAKASH MALAVIYA): With your
pormission, Sir, 1 rise to announce that
Government Business during the week
commencing 25th February, 1891, will
congist Of;

(1) Consideration of any item of
Government Business carried gver
from today’s Order Paper.

(2) Discussion on the Motion of
Thankg on the President’s Address.

DISCUSSION ON GULF WAR—Conid,

THE VICE-CHAIRMAN (SHRI M.A
BABY): Shri M. S. Lather,

THE DEPUTY MINISTER IN THE
MINISRY OF FINANCE AND THE
DEPUTY MINISTER IN THE MINIS-
TRY OF EXTERNAJL, AFFAIRS (SHRI
DIGVIJAY SINGH): I have to give
ong clarification, Mr. P, Shiv Shan-
kersgig that Indin’s pérntanieht Repre-
.sentative to the UN, Mr Qare Khen
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has said that it is' g UN war. As a
matter of fact, the Indian repregenta-
tive to the Security Council, hag said
something contrary. He said that it
is not 3 UN war. I would like that
the statement should be expunged
from the proceedings of the House.

THE VICE-CHAIRMAN (SHRI M.
A. BABY): This is an observation
made by a Member. So, as soon as
this is clarified, that ig contradicted.

SHRI CHATURANAN MISHRA:
However, it is good that it is contra-
dicted now. It should have been
done earlier. In any case hoth the
versions will be there. You cannot
expunge it for that reason.

SHRI DIGVIJAY SINGH: Whatever
be the procedure, I am not particular
about expunging. Whatever I have
put forward is the fact and the record
should be corrected.

PROF. CHANDRESH P. THAKUR:
(Bihar): Mr. Shiv Shanker's state.
ment, whatever he observed, should
be treated as reported. His observa-
tions were on the basis of the press
reports. Now, we take note of the
Government’s clarification that this is
the statement of facts,

THE VICE CHAIRMAN (SHRI M.
A. BABY): That forms part of the
record, Now, Shri Sukomal Sen.

SHRI MOHINDER SINGH LATHER
(Haryana): Sir, you had called me,

THE VICE-CHAIRMAN (SHRI M.
A. BABY): It was by mistake.

SHRI SUKOMAL SEN (West Ben-
gal). many of us were led to believe
that imperialism had changed its
character, and it is no more belligerent
and predatory. But, the Guif War
must have disillusioned us by now of
thoge beliefs. Sir, the United States
and the Allies mvanaged to hijack the
Uniteq Nations and have come dowm
heavily on a very small, third-world
nation, Iraq and now they: ate qut to




